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education in all faculties, and they should 
also have facility of distance education. 
Most of the provisions of this Bill relate to 
governance and regulation of the uiniversity 
and based on the established patterns of 
Central universities. I hope that all the. 
Members would support and welcome this 
Bill. 

The question was proposed. 

MEMBER SWORN 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): May I take the permis-ision 
of the House for those Members who have 
recently been elected from the State of Uttar 
Pradesh to take oath? 

SOME HON. MEMBERS: Certainly. 

SHRI    MOHD.    AZAM    KHAN— 
(Uttar Pradesh). 

 

THE MAULANA AZAD NATIONAL 
URDU    UNIVERSITY    BILL,    1995— 

Contd. 

SHRI S.R. BOMMI: Madam, I 
beg to move that the Bill to 
establish and incor porate a teacning 
University for the 
promotion and development of Hindi lan 
guage and literature.......... (Interruptions)... 

THE   LEADER   OF   OPPOSITION 
SHRI SIKANDER BAKHT: Both the Bills 
cannot be discussed simultaneously ... 
(Interruptions).... 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Mr. Minister, I think.... 
(Interruptions)... 

SHRI S.R. BOMMAI: I was given to 
understand that both these Bills would be 
discussed together .........(Interruptions)... 

SHRI SIKANDER BAKHT: They cannot 
be discussed simultaneously...(In-

terruptions)....They are totally different 
Bills. 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): Mr. Minister, there are five 
Members who would like to speak on this 
Bill....Interruptions).... 

SHRI S.R. BOMMAI: But, I was given 
to understand that both these Bills would be 
taken up together ....(Interruptions)... 

THE VICE-CHAIRMAN (MISS SAROJ 
KHAPARDE): I think both these Bills 
cannot be taken up together. Therefore, I 
would request hon. Member, Shri Sikander 
Bakht, to speak. 

 

 

 


